
.{Beceiwd the asseltt of t i e  Goverltor General 0th #We 2.2-d 
Narch, 1916.) 

An Act further to amend t~mporartly the 
. ,, Indian Paper Currency Act, 1910. 

HEREAS it is temporarily expedient further th 
1x1 of 1910. amend $he Indian Paper C.urrency .Act, 1910 ; R 

"I hereby enacted as follows :- 

I, This Act may be called the Indian Paper Short title. 
Currency (Temporary Amendment) Act, 1915. 

2, During the continuance of the present war and Amendment 
for a period of six months thereafter, section 22 of of eectiou 

of the Iudian 
(11 of 1910. the Indian Paper Currency Act, 1910, ehall be coa- p a P e r 

strucd as if for the words " one hundred and forty 
millions " in that section the words " two hundred 
millions " mere substituted. 

3, The Indian Paper Currency Amendment Ordi- Repeal Ordinance of .% 
same,  1916, is repealed. of 19~6. 


